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Provision of Ceiling Fans in Servants 
Quarters of M.P.s Flah in South/ 

North Avenues, New Delhi 

4352. SHRI MAHADEEPAK SINGH 
SHAKYA: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether Government have not 
provided ceiling fans in the M.Ps. ser-
vant quarters in South/North Ave-
nue, whereas necessary wiring for 
ceiling fans has been done about 
three or four years baCk, if 80, the 
reasons for Irot providing the ceiling 
fans in servants quarters; 

(b) whether in case any Member 
of Parliament purchases ceiling fan 
for his/her servant quarter privately, 

the Electrical staff of South/N orth 
Avenue Enquiry Offices refuse to fix 
the ceiling fans in the servant quar-
ter; and 

(c) if so, what action: Government 
propose to take against the staff con-
cerned? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Yes. 
According to the policy of the Gov-
ernment, only fan points and fan 
clamps are provided in the servant 
quarters attached to the M.P. flats 
in South/North Avenue, so that the 
occupantll can fix their OW!l: ceiling 
fans, if they so desire. 

(b) The staff of the C.P.W.D. are 
not expected to undertake installa-
tion of fans procured privately by 
occupants of Government residences. 

(c) The question does not arise. 

Study of the Overdues Of the 'Xhree-
Tier Co-operative Credit Systpm by 

Reserve Bank af India 

4353. SHRI DHAP.AMRAO AF-
ZALPURKAR: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether any Study Tea..'ll was 
appointed by the Reserve Bank of 
India to go into the position a! over-
dues at various levels of the three-
tier cooperative credit system in the 
country; and 

(b) if so, the progress made by 
the Study Team and the time by 
when the report is likely to be sub-
mitted? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB p. SHINDE): 
(a) Yes, Sir. 

(b) The Study Team has so far 
held two meetings. At its requE'st 
some special field studies into the 
working of Primary Agricultural 




